
I [ Z I S ~  May, 19761 

An Act further to amend thesWorkmen's Conlpensbtion Act, 1923 

BE it  enacted by Paqiament in the Twenty-seventh Wear 'of the Rqublic  
of India as .follows: - 

1 
1. (1) Thi's Act may be called the W~rkmen?s  Col)lpensation (Amend- Short 

ment) Act, 1476. title and 
com- 
mence- 

(2) Sat ions 2 and 14 shall..-be deemefl to have cohe into force on the ment. 
1st day of October, 1975 and the remaqhing provisi~ns shall come into 
force at  once. 

8 of 1923, 2. In  section 2 of the Workmen's Compensation Act, 1923 (hereinafter ~~~~d 
referred to as the principal Act), in sub-section ( I ) ,  in sub-clause (ii) of ment of 
clause (n), for the words "five hundred rupees", the words "one thousand section 2, 

rupees" shall be substituted. 

3. In section 36 of the principal Act, for the words "two successive 
sessions, and if before the expiry of the session in which it is so laid or ,,,t 
the session immediately following", the words "two or more successive section 36. 
sessions, and if,, before the expiry of the session immediately following 
the session or the successive sessio~ls aforesaid" shall be eubstituted. 

4. For Schedule IV to the principal Act, the following Schedule shall substi- i 
be substituted, namely:- . .  . .. :.! tution of i 

i 
new j 
Schedule 
for i 
Schedule 
IV' 



~ ~ o r k m e n " ~  Compensation (Amendment) 

. 6 q q p ~ ~ u ~ ~ t $ $  , - i f  . 9 i  I ,  r 
\ 

(See, sqc t io~  .4); 
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Half-mc nthly pnymellt 
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temporary dlrablenlent 
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-- --- 

Rs, p.B 

Half his monthly wages 

36.00 
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100'00 
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135'00 
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COMPENSAT~ON PAYABLE IN CERTAIN 

1 , ) .  , / I ,  , I , '  # , , .i ! ' I  > I 
i ,  
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1 i I ,  

Monthly wages 
of the wolkman 

injured 

Anlount of compgnsatlcn for- ------- --------- -- 
Death Permanent 

total disable- ' ment 
O. a--------- 

I t ------- 
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ii 

More than But not 
more than 

Rs. Rs. Rs. 

0 ~ ,60 7,200 { o'(2 I 
60 90 9,720 

; 90 120 , &1?52Q 

120 150 13, 5co 

! ! % I  LSQ ZW , , 3~6,809 *, t 

200 300 18,000 

3 00 4 00 19,200 

'11' 400 'SOOT,, ,QI,OOO 

500 600 21,600 

600 700 23, 100 

, "hbo ' . "  
70° , , ! 

24,doo 
' I  , i 

800 900 27,000 

900 1000 30,000 

- -- .- -- -- 
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Rs . 
10,080 

14,608 

',: ( 16,128 I :  

18,900 

23,520 

25,200 

26,8So 

. ' J . , ,  2!3>400,1 

30,240 

32,340 
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37,800 

42,000 
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